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THE GAU HATI HIG HCO RT AT GU AH TI
OHE HIGH ('Ot//I ()/ A;SAM. NA(;A|AND tltr 'oRAt't AND ARt/NACHAt PRADESH)

TION

By Order,
$d/afomotz pazuaA.

REGISTRAR

NOTI FICA
Dated Guwahati the 2d/, May, 2022

No.HC.VII-02/20|3/ 360i /A. Hon'bre the chief Justice (Acting) of the Gauhati HighCourt, in exercise of the powers conferred under Article 22g'of thj constitution or Inoia,has been pleased to appoint shri Budi Habung, District and sessions Judge, East siangDistrict, Pasighat, an officer in Grade-I of th! Arunachar pradesh:uacLi'se*ice, 
asRegistrar, Gauhati High court, Itanagar permanent Bench, Naharragun, in his Crade payplus other allowances as admissible under the Rules with effect from the date ofassuming charge, vice Shri Ito Basar transferred.

shri Habung will hand over charge of his court and office to senior Judicial
Officer at the station and join his new assignment immediately.

No.HC.VII-0?/2013/ J604 /A. shri Ito Basar, Registrar, Gauhati High court, Itanagar
Permanent Bench, Naharlagun, is released from the Registry of the G-auhati Hig; corrt,Itanagar Permanent Bench, with effect from the date of handing over c"hirge ofRegistrar for the purpose of joining his new assignment.

No.HC.VII-02/20L3/ 3605 /A. Hon'bte the Chief Justice (Acting) of the Gauhati Highcourt, in exercise of the powers conferred under Articre zzs or tn6'coniiiirron or rnoiu,
has been pJeased to appoint shri rairang Laji, chief Judiciar Magistrute-.rm-cirit :rogu(sr. Divn.),Lower Dibang Valley, Roing, ln orfice, in Grade-II oithe Arunachii praoesn
ludicial servlce, as Joint Reglstrar, Gauhati High court, Itanagar permanent Bench,
N-aharlagun, in his Grade pay prus other ailowanies as admissible- under the autes witn
effect from the date of assuming charge, vice shri radu Tamang transferred.

Shri Laji will hand over charge of his Court and offrce to shri Komjum Tasso,
Chief ludicial Magistrate-cum-civir Judge (sr.Divn.) designate, noing, iori,el oioang
Valley and join his new assignment immediately.

No.HC.WI-02/2013/ 3606 /A. shri radu Tamang, Joint Registrar, Gauhati High
court, Itanagar permanent Bench, Naharragun, is rereased rronitne negliry or tne
Gauhati High court, Itanagar permanent Bench, with effect from the datJ of handing
over charge ofJoint Registrar for the purpose ofjoining his new assignment.

Contd.
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Copy to:-

1. The secretary to the Govt. of Arunachal pradesh, Law & ludicial Department,
Itanagar.
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Memo No.HC.VII-02/ 2013/ 3607 - 3618 /A Dated 26.05.2022

He is requested to place the services of Shri Budi Habung, Dlstrict and
Sessions Judge, East Siang District, pasighat and Shri Tailang Laji, Chief Judicial
Magistrate-cum-Civil Judge (Sr. Divn.), Lower Dibang Valley, Roing, at the disposal
of the Gauhati High Court, Itanagar Bench with effect from the date of their joining
in the Gauhati High Court, Itanagar Bench Naharlagun.
The Accountant General , Arunachal Pradesh, Itanagar.
The District and Sessions Judge, (All)
The Registrar-cum- Principal Secretary to Hon,ble the Chief Justice (Acting),
Gauhati High Court, Guwahati.
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5. The Registrar, Gauhati High court, Itanagar permanent Bench, Naharlagun for
information and necessary action.

9 shri Budi Habung, District and sessions Judge, East siang District, pasighat.

B. shri radu Tamang, Joint Registrar, Gauhati 
-High 

court, ItariagJr aench,
Naharlagun.

9' shri railang Laji, chief Judiciar Magistrate-cum-civir Judge (sr. Divn.), Roing, Lower
Dibang Valley.

10. Th9 Proiect Manager, Gauhati High court, Guwahati for uploading in the Gauhati
High Court website.

11. The c'A. to Registrar Generar/ Registrar (Vigirance)/ Registrar (Admn.)/ Registrar
(Judicial)/ Registrar (Estt.), Gauhati High Court, Guwahati.

12. The Deputy Director, printing, Govt. of Arunachal pradesh, pappu Hill, Naharlagun
for information. He is requested to publish the above Notification in the next issue
of Arunachal Pradesh Gazette Notification.
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